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3<% srfarfaae Y ey 20 = i ST-amT (2) F refi wery wrieeRry gy T T e sraer sitow
g

TH ATATAAT & AT A ATeAT S T TR 3T I F 7T 91 3IUaed g oY ffdag =t
FIRT HETH IR o ST FIATAT H IAHT HL1&A07 FohaT ST 9t g

AT

gfxferg ot

A AfAIT 1989 FaH 20 () AER
T - g fad Af e ant

E E 7/112 LRIEGE
7. .| AT | 9oy ERERIES
& EE E T THTCRT 1 . T | TxwaE &
TR EEIN
1 THg T s arere 261 1 0.8400 0.7102
2 AFTT AT AT 260/1 1 1.1000
3 IESREIEIESCIEE 260/2 2 1.4000 0.0033
4 TR ST ey 260/3 1 1.4000
5 ST ATHACTT AT 262/1 1 0.8000
' 0.0264
6 AT ATHAE e 262/2 1 1.6600
7 T HLFIT FIACHT 263/1 1 2.0000
AT g AT |,
8 © TSI 2dg HIGEHT I9TF 3 | 263/2 1 1.2100 0.4656
2 AT
9 § TATAAT HLFLT TTEFHT 263/3 1 1.2200
10| ¥ E j@ g AT T2 265 1 1.2600 | 0.4882
HadHlgd <A, el 2
11 E T & R 1170!‘-:% 266 0.1800 0.1355
12 © EEIERNIEASERTIE? 267 1 1.4000 | 0.0400
AT AT BT,
RO AT BHFT,
13 é’?ﬂ?fﬁ%@ qf 269/1 1 3.7100
TS %I 1.7529
14 9]_{? AT daddn L, ATT4Y 269/2 1 0.8100
T[EATT qBEFT
AT SIS AT, TEA
15 SIS AT, A0 o 2 1 0.9500 0.4246
are, ForreAT fAerer arer
ERIERSERIE SRR I
16 FeqdT Rt ST, 3 1 2.0200 0.2350
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[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

17 wrfereTe AfSrerarsaT TET | "I | 19,7230 | 0.0076

18 SIEEIMEIE EEEIRRIR LT | "IHT | 9 5559 0.4574
TN GATITT TgToh,

19 o . 186/1 1 1.7900

20 AT AR {3 186/2 1 11600 | 0.0566

21 EERREIEMERIEE 186/3 1 1.2100

9TRT TEHUTLTT ST, LT
LA T, ATATATS

22 e sfioe forarars | 158 1 1.6300 | 0.6574
frferre A

23 FAZ AT AT T 157/1 1 1.0900

24 BSEERIKIEEIEIEEIN 15712 | 1 1.0800 07343

25 9T LT JHHHL 158 1 2.8000 | 0.6703

26 HHH HATETE 159 1 0.8000 | 0.2928

27 T AT g 162 1 1.7400 | 0.4286

T Frae w9
foraTr T, T oAy

28 =, TS o 163 1 1.4700 0.2473
FISTT
29 AT ZTITSAT HARBFT 164 1 0.8100 0.4969
59.8189 8.3309
Eil 7.8 7.9
[T. H. G197/BSL-BD-WR 3"-4%/Kawatha VIg/Wardha Div/20A ]
AT FHIL T[T, TF TATHAE sArerahrr (Favm)
MINISTRY OF RAILWAYS

(Central Railway)
NOTIFICATION

Mumbai, the 10th July, 2026
Under clause 20A of the Railways Act, 1989 (24 of 1989)

S.0. 3817(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely ‘“Bhusaval-
Badnera-Wardha (313 Kms)” Railway line in the district of Wardha in the State of Maharashtra, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.
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Every such objection shall be made to the Competent Authority namely, Dy. Collector (Land Acquisition),
VIDC, Wardha, Maharashtra in writing and shall set out the grounds thereof, and the Competent Authority shall give
the objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Appendix A
Wardha-Badnera 3" & 4" Railway line as per section 20 (A) of Railways Act 1989
@ on
= £ =
23 = _ S % | Total Area to
Sr. | B274 Z| = Servey S = otal area be
S5 8 g = Name Of Landholder = 9 | asper7/12 .
No. | 9 58 & = No. = & acquired
PRSI s | (Ha) (Ha.)
> -
1 Ravindra Pralhad Patil 261 1 0.8400 0.7102
2 Omkar Wamanrao Chaudhary 260/1 1 1.1000
3 Vijay Omkar Chaudhary 260/2 2 1.4000 0.0033
4 Sunanda J. Omkar Chaudhary 260/3 1 1.4000
5 Omkar Wamanrao Chaudhary 262/1 1 0.8000
0.0264
6 Asha Wamanrao Bhende 262/2 1 1.6600
7 Prashant Madhukarrao Soitka 263/1 1 2.0000
Madhuri Vs. Madhukar Soitkar,
8 ) Rajat Devendra Soitkar Apak AAI 263/2 1 1.2100 0.4656
o Madhuri
S £ . . 1
9 Q *§ .~ | Prabhavati Madhukarrao Soitkar 263/3 1.2200
= o)
< < Q .
10 g M A | Pandurang Dinanath Raut 265 1 1.2600 0.4882
s
& Madan Mohan Devasthan Pulgaon 2
1 - by Goswami Vitthaldas Mumbai 266 01800 0.1355
12 Nitin Prabhakarrao Dahake 267 1 1.4000 0.0400
Sunil Narayan Tulskar, Bhagiratha
13 Narayan Tulsakar, Vaishali Chandu 269/1 1 3.7100
Tulsakar.Suchita Gajanan Shendre 1.7529
14 Sharad Ranganath Tulsakar, Narayan 269/2 | 0.8100
Ranganath Tulskar
Anil Bhujangrao Wagh.Praful
Bhujangrao Wagh. Pravin
15 Bhujangrao Wagh, Vaishali Nilesh 2 ! 0.9500 0.4246
Wagh
Dilip Ratanlalji Jaiswal, Kalpana
16 Kishorilal Jaiswal, Vandana Rajesh 3 1 2.0200 0.2350
Jaiswal
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17 According to the record of rights Road Gov. 197230 0.0076
18 According to the record of rights Road Gov. 25559 0.4574
19 Ganesh Punjabrao Dahake, Abhishek 186/1 1 1.7900
Narayan Dahake
20 Dnyaneshwar Marotrao Diwane 186/2 1 1.1600 0.0566
21 Sanjay Punjabrao Tayde 186/3 1 1.2100
Shankar Laxmanrao Dandade,
Naresh Laxmanrao Dandade, Libai
22 Rameshrao Jalitkar, Shilabai 156 I 1.6300 0.6574
Giridharrao Nagpure
23 Kavadu and Tanbaji Neware 1571 1 1.0900
Krish " 0.7343
24 Ramakrishna Tanbaji Neware 1572 1 1.0800
25 Sharad Ranganath Tulsakar 158 1 2.8000 0.6703
26 Skas Aahar 159 1 0.8000 | 0.2928
27 Sima Babarao Surase 162 1 17400 | 0.4286
Suresh Shivaram Kaurate,
Shankarsivaram Kaurate, Ramesh
28 Shivaram Kaurate, Parvatabai 163 ! 1.4700 0.2473
Ramaji Kodape
29 Dnyaneshwar Dadaji Salfalkar 164 1 0.8100 0.4969
59.8189 8.3309
Total (Ha.) (Ha.)

[F. No. G197/BSL-BD-WR 37-4%/Kawatha Vlg/Wardha Div/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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